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Proposal from Karnataka for upgradation
of decondary level hospitals

2345. SHRI B. K. HARIPRASAD:
Will the Minister of HEALTH AND
FAMILY WELFARE, be pleased to state:

(a) whether the Government of Kar-
natakua hag submitted a proposaj to the
Central Government for (he upgradation
and improvemen; of the secondary fevel
hospitals in the State with the World
Bank assistance;

(b) if so, whether the Ceniral Govern-
meng has approved the proposal for pas-
sing the same to the World Bank  for
assistance; and

(¢} if not, wheiher the Centraj Gov-
ernment will expedite for early decision
on the proposal?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) to (c) A project pro-
posal for the upgradation of secondary
level huspitalg in the State of Karnataka

has been posed to KfW Germany for
assistance,

Tobacco consumption

2346. SHRI INDER KUMAR GUJ-
RAL. Wil} the Minister of HEALTH
AND FAMILY WELFARE be pleased to
refer to the answers of Unstarred Ques-
tion 279 and 282 given in the Rajya
Sabha on the 23rd Febrvary, 1994 and
state:

(a) whether it is a facy that Govern-
ment have been considering for a  very
long time for banning of the advertise-
ments of tobacco consumption;

(b) wheiher it is a fact that high
incidence of tobacc, consumption  in
affecting the younger generation’s health
very hazardously;

(c) whether it is a fact that producers

of tobacco products are in the high tax
bracket;

(d) whether it is a fact rhat all health
conscious countries and societies  are
taking steps to ban smoking in  public
places; and
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(e) whether it is also 5 fact that Gov-
ernment have repeatedly assured  the
Parliament that this was receiving active
consideration of the Ministry of Health
and Family Welfare and yet no aection
has ween injtiated in this regard?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHR] B. SHAN-
KARANAND): (a) Yes, Sir.

(b) €Cuisungiton of tobacco at any
age 5t !

1

(¢) No relsal ¢
able in thi; «o> . L

nformaiion is avails

(d) There has been unjversal awareness
and many countries have taken steps to
ban smoking in public places.

(e) It is proposed to enact a ccmpre-
hensive ante-tobacco legislation which
wiil inter-alia provide for ban on smok-
ing in selected public places and ban on
advertissments of all tobacco products.
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Hospital Finance Corporatipn for Finan-
cial assistance to existing hospitals

2348. SHRI ANANTRAY DEVSHAN-
KER DAVE: Will the  Minister of
HEALTH AND FAMILY WELFARE be

pleased to state:

(a) whether it is a fact thap Govern-
ment have set up Hospitals Finance Cor-
poration (o give financial assjstancc to

th> existing hospitals in the courury and
rrivate Sector;

(b) if so, the details of the location
where the above corporation has  been
set up;

(c) whether any State Government

particularly Gujarat has requesied for
the easy and reasonabie financial assfs-

tance from the above corporation; and



